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(lii) NEED FOR TAKING STEPS TO HELP
MANUFACTURERS OF ACETIC ACID

DR, KRUPASINDHU BHOI (Sambal-
pur): Sir, the alcohol-based chemical in-
dustry is facing a crisis of over-supply but
the worst hit in the linc is the manu-
facturers of acetic acid who fing it diffi-
cult to market their products,

The root cause of the problem is that
the installed capacity in the country is
far in excess of the domestic demand and
the problem stands aggravated because of
the government permission to effect the
import from abroad.

The consumption of the acid is well
below the supply right now and this has
induced manufacturers to offer substantial
price corcession to boost their individual
sales. In the past few months, the prices
are slashed down by Rs. 2.000 s tonne
to Rs. 3.000 a tonne ang yet this has not
pushed up the total sales of the acid in-
dustry as a whole by any significant
margin,

Unless some sort of help is extended by
the Government, as many as l4 manu-
facturers of acetic acid in the country, the
individual capacity of most of whom rang-
ing between 1,500 tonnes and 900 tonnes
will continue to suffer. The overseas salcs
would relieve the domestic glut to some
extent and encourage the manufacturers
to maintain the high level of their produc-
tion,

In view of this, I suggest that the Go-
vernment of India should initiate efforts
to promote exports of this partjcular
chemical. All sorts of help should also
be extended to market their product in
the domestic market.

(iv) GRANT OF PENSION TO FAMILY MEM-

BERS OF FREEDOM FIGHTERS WHO SUF-

FERED IMFPRISONMENT IN 1930,
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(v) ACUTE SHORTAGE OF ELECTRICITY 1IN

MATHURA DiSTRICT OF UTTAR PRA-
DESH, N
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(vi) NEED FOR REMOVAL OF ANOMALY

BETWEEN B.A. (MATHS) anNp B.Sc,

(MATHS.) IN REGARD TO AFPOINTMENTS
IN KENDRIYA VIDYALAYAS,

SHRI SUDHIR GIRIl (Contai): Sir, in
the Directorate of Education, Delhi, for
appointment to the Gradeo. I.G.T. in the
group of Science A, only B.Sc. (with
Cncmistry, Physics and Mathematics) arc
cligible whereas the candidates with the
qualification of B.A, (maths) are nog con-
sidered eligiblc. While on the one hand,
there is an acute shortage of mathematics
teachers in the Directorate of Education,
on the other, B.A. (Maths) candidatcs are
rotting both in the Employment Exchange
and M.C. Primary Schools, Delhi, for the
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last several years. Morcover, B.Sc, candi-
dates are hardly available at present to
meet the ful] demand of the Directorate
of Education.

It is quite strange that in the Kindriya
Vidyalayas, in all the aided schools in
Delhi and also in all the Government
Schools in various States like Punjab,
Haryana, U.P. and Himachal Pradesh,
B.A. (Maths) candidates are invariably
considered eligible for the post of T.G.T.
(Maths). Keeping in view the shortage
of mathematics teachers in the Directorate
of Education, 1 urge upon the Minister of
Education and Culture to look into the
matter and remove this anomaly by mak-
ing all such B.A. (Maths) candidates eli-
gible for appointment as mathematics
teachers in the Directorate of Education.
By doing so a great number of candi-
dates registered in the Employment Ex-
change, Delhi as well as Assistant teachers
in M. C. Pnmary Schools, Delhi would be
benefited.

(vii) NEED TO STOP IMPORT OF SYNTHETIC
YARN AND TO FROMOTE EXPORT OF
COTTON
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